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D, Purkayastha, J.M. 

Heard id. counsel for both sides. Ld. counsel, Mr. $ni 

Ghosh appearing on behalf 'Of' the applicants, sunits that 

this case is covered by the judgment' passed by the Ho'a' 

0 	
Apex Court in case of Union of Ind.i.a & Ors. Vs. Subir Miherjee 

i 	& Ors.' reported in JT 1998(3) SC..540. So, the respondents may 

be directed to consider this case in the light of the said 

j t gn er t of the 	'bi. e Supreme Court. On the other hand, 

id. counsel, Dr. S. Sinha appearing on behalf of the respondents, 

symirts that the Tribunal has no juisictiox to try this matter 

in view of the jx1gment passed in Civil Appeal No. 1358 of 96 

in case of Iiswanath Saha & Ors. Vs. Ujon of India & Ors. 

which has been affirmed by the Hon'ble Apex court by a 

julgment dated 3L4 Api1, 1997. 
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We have considered the aforesaid circtnstaxices • We 

find that the judgneflt as referred to by the id. cosel for 

the respondents, Dr. Sinha,has been considered by the Hon' ble 

Strnecourt in a subsequent judgment passed in case of Union of 

.Iiidia'& Ors. V5, Su1dr Mukherj ee & Org. as mentioned by the Id. 

ouns1 for the applicants Mr. Giogh, 

In view of the above, we direct the resporents to 

consider the representation of the applicant5 in the light of 

the afoesaid judnent of the Non' ble Apex Court reported 

in.T 198(3)SCi_540 (UfliOT1 of India & Org. V5 SubirMukherjee 

it OrsJi within 3 months from the date of coixuminication of 

this or4er. Liberty is given to the respondents to scrutinize 

the gen1inLtY of the applicar1tsL  ifladoQZdaflO.4tb the rules 

if they Iso desire. With these observations, the application 

is di spc sed of awarding no cost. 
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